CENT?AL NJWINISTRATIVt TRIBUNAL
CALCUTTA BENCH

Ay

.

@?rGZ-Of'1996.' . ) ‘ Date of Orders 28¢8?97'

Mr.Jlustice A.K.Chétterjee, Vice=Chair man
'ble Mr.M.S.Mukherjee, Administrative Member

SUNIL KR, SZBBAR SARDAR

_vs_

: UNIDV OF IND IAa & ORS.

For thz aanlicant(s) : Mr,S, N, Mukherjee counsel ,with Mr.B K.P.Karan

: . ‘counsel,
For the resnondents . Mr. C,Samaddar,counsel. :
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'_Hearingiﬁhe\id.counsel fof both‘the ?arties and on |
‘ peruaal of the application and the annexures, we consider
that it is a fit case for adJUdlCcthn. The appllcatlon is
accordlngly admltted. Reply has already been filed. Mr.Samaddar,
1d,counsel for'the respondants, states.that no further reply

needs'to'be'filed.

" (M. S.Mukheriee) | (A.K,Chatterjee)
Membe r(A) A - Vice-Chairman,



